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(a) whether the management of Killfck 
Nixon has been taken over by M/s. Maganlal 
Chhanganlal during the year 1970 ; and

(b) if so, the amount lying credited and 
debited in the name Of each partner of M/s. 
Maganlal Chhaganlal before Killic Nixon 
was taken over?

THE MINISTER OF COMPANY AF
FAIRS (SHRI RAGHUNATHA REDDY) :
(a) and (b). Information is being collected 
and will be laid on the Table of the House.

Proposal to Open Civil Aviation Facilities 
nt Gorakhpur (Uttar Pradesh)

3709. SHRI N. N. PANDEY: Will the 
Minister of TOURISM AND CIVIL AVIA- 
1'ION be pleased to state t

(a) whether Government propose to open 
Civil Aviation fddlitcs at Gorakhpur (Uttar 
Pradesh) in view of the importance of this 
place ; and

(b) if so, what arc the proposals aud when 
the air services are likely to start operating if

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (DR. SAROJINI MAHISHI) :
(a) and (b). Indian Airlines have no .plans 
at present to include Gorakhpur in their net
work of air services.

Central Grant for Flood Affected A rm  in 
U. P.

3710. SHRI RAJDEO SINGH: Will the 
Minuter of FINANCE be pleased to state :

(a) the amount granted by the Central 
Government to Uttar Pradesh for flood affected 
ai’ws during 1969-70 ;and

(b) the names of the Districts in which this 
money has been utilised by the State and the 
manner in which the amount was utilised, as 
Per accounts submitted to the Central Govern
ment ?

t h e  MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R, 
t’ANESH): (a) and (b). According to infonna* 
l‘0n rccc*ved from the Government of Uttar

Pradtih, an expenditure of Rs. 78,96 lakhs 
was incurred in 1969-70 on various types of 
flood relief measures like gratuitous relief, test 
relief works, house-building subsidies etc. A 
further amount of Rs. 163.67 lakhs was dis
bursed as distress takavi in 1969-70 in the areas 
affected by flood and drought. The State 
Government have reported that flood relief 
measures were taken up in all the districts of 
the State except Bulandshahr, TehrwGarhwal 
Lucknow and Sultanpur. An amount of Rs. 
2.40 crores was sanctioned to the Government 
of Uttar Pradesh in 1969-70 by way of Centra] 
assistance for drought and flood relief mea
sures.

Tribal* Ousted from Tripura

3711. SHRI DASARATH DEB : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state:

(a) whether tribal people of Tripura are be
ing ousted from land on account of heavy 
pressure on land due to the influx of displaced 
persons from East Pakistan ever since the parti
tion : and

(b) if so, steps being taken to prevent the 
exodus of tribals from Tripura ?

THfe DEPUTY MINISTER IN THE MI
NISTRY OF EDUCATION AND SOCIAL 
WELFARE (SHRI K. S. RAMSWAMY): (a) 
No, Sir.

(b) Does not arise.

Non-Tribala Setting in Tribal Arena of 
Tripnra

3712. SHRI DASARATHA DEB: Witt 
the Minister of EDUCATION AND SOCAIL 
WELFARE be pleased to state :

(a) whether Government are aware that a 
concerted effort is being made by non-Tribals 
to settle in Tribal compact areas of Tripura 
with the result that the Tribal belts are dis
rupted ; and

(b) if so, the steps taken to preserve the 
compactness of Tribal belt of Tripura for the 
benefit of Tribal people of Tripura ?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF EDUCATION AND SOCIAL
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WELFARE (SHRI K. S. RAMASWAMI): (a) 
and (b). The requisite information it being col
lected from the Government of Tripura and 
will be laid on the table of the Sabha in due 
course.

Relaxation in Credit Restrictions oa Cot-
ton Trade

3713. SHRI P. GANGADEB :
SHRI NIHAR LASKAR :

Will the Minister of FINANCE be pleased 
to stat**:

(a) whether working Committee of the All 
India Cotton Federation has urged Govern
ment to relax credit restrictions on cotton ;

(b) if so, whether the Committee has sug
gested that if increase is not possible at least 
the present margin of 60 per cent on bank ad
vances should continue throughout the Cotton 
season ; and

(c) if so, the reaction of Government on 
these suggestions ?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) : (a) to (c). 
Representations are received fiom time to time 
from various associations of cotton trade and 
industry requesting for relaxation of credit 
restrictions. Representations were also recei
ved from Cotton Federation (Central Zone) 
and East India Cotton Association requesting 
for continuation of present margin of sixty per 
ccnt on cotton advances. This particular sug
gestion is under consideration of Reserve Bank 
of India. Credit policy for advances against 
stocks of kapas and cotton is reviewed by the 
Reserve Bank from time to time and suitable 
adjustments made where necessary.

Establishment of an Institute of Manage-
ment In Bangalore

3714. SHRI G. Y. KRISHNAN : Will the 
Minister of EDUCATION AND SOCA1L 
WELFARE lur pleased to state t

(a) whether Government have accepted the 
proposal of the Mysore State for establishing 
an Institute of Management in Bangalore;
and

(b) if so, the share of the Central and State

Government in this respect ?

THE DEPUTY MINISTER IN THE MI- 
NISTRY OF EDUCATION AND SOGIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAVA): (a) 
and (b). The Central Government has agreed, 
in principle, that one of the new Institutes of 
Management proposed under the Fourth Five- 
Year Plan may be set up at Bangalore. A 
detailed project report for the establishment 
of the Institute alongwith estimates of costs is 
under preparation.

The State Government has agreed to pro* 
vide developed land of about 100 acres, free 
of cost, and also Rs. 30 lakhs for the establish
ment of the Institute.
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